| move:
That the Bill be passed.

The question was put and the motion was adopied.

MR. CHAIRMAN in the Chair
FAREWELL TO RETIRING NOMINATED MEMBERS

MR. CHAIRMAN: Hon. Members, today we bid farewell to six of our nominated colleagues,
namely, Dr. Bimal Jalan, Shri Dara Singh, Shrimati Hema Malini, Dr. Chandan Mitra, Dr.
MNarayan Singh Manaklao and Shri Ram Jethmalani, who are retiring on the 26th August, 2000

on completion of their term of office.

| place on record my heartfelt appreciation of the valuable contributions made hy the
retiring nominated Members in the deliberations of the House and by making the debate of this
House rich and lively. They would be missed by all of us in the House. | do hope that the retiring
Members would carry with them happy memories of their association with this august House. |
am confident that they would continue to serve the nation with the same vigour and earnestness
as had been shown by them in the House. Wherever they may be, | wish them well and many

more years of fruitful service to the nation.

DR. BIMAL JALAN (Nominated): Sir, with your permission, | would like to take a few
minutes of this House to express my personal thanks to you, and through vou, to Mr. Dy.
Chairman, the Vice-Chairmen for the courtesy extended to us. | must say that for a non-
political, non-Party, nominated Member, it has been a unigue privilege to be a part of this House

and | am most grateful for that.

Sir, as | look back over the last six years, which is a fairly long time, | must make a specific
mention of the progress that has been made in making the proceedings in the House more
orderly without disruption. | must express my personal appreciation, and, | am sure, | am
speaking for our country, as a whole, when | say that the consensus that you have been able to
bring about among the Members of this entire House in conducting a disruption-free House,

mostly, is something about which we can all be very proud of.

Sir, while | speak, | must also say that the Secretariat of Rajya Sabha has performed a
service which is unigue in many ways. Among our outside colleagues, and | am sure — | have
been a member of the Executive in my professional capacity for many vears in different Ministries
and the Reserve Bank — there is a lot of dissatisfaction with the working of, what you call, our
bureaucracy or the Civil Service. But if you want to see exemplary behaviour, | would say it is
that of the Secretariat. For example, | am surprised at the fact that the verbatim record of

proceedings of the House can be recorded — we see Parliamentary Reporters coming in for
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taking down the proceedings — and made availahle to us the very next morning. It is something
that proves to me that you can really do what you want to do provided you have the will,
provided you have the autonomy and provided you have the power. And | am saying this not only
as a matter of formality but something that is really being done. And most of us who want to
improve delivery of services, most of us who want to alleviate poverty, or do whatever we want

to do, we can say that it is within our power, if we have the will.

Finally, Sir, | must also express my gratitude to the Leader of the House, the hon. Prime
Minister — the country is extremely fortunate to have a leader of that stature, of that quality and
of that intellectual hackground — the present Leader of Opposition, the previous Leaders of the
Opposition, who may have political differences, but who, when it comes to the crunch, are
together, and other Members of the House who have given us unfailing courtesy all the time.
This has particularly been hecause of our non-party status, and | must thank them for all their
courtesy as | leave the House. | would be leaving the House, but | would continue to be a citizen
of this House and | will be watching the proceedings of the House, and | would certainly be
writing and speaking about it from outside. So, this is not the end of my association. In fact, |
feel a freer person now although | am leaving. It is amazing to think that as Memhers of this
House, all the 250 of us, represent India, all the castes, all the different languages, all the
different States, of hundred crore people of India in this House. You look around; they may have
different political views, but they are all Indians. And the only reason we are here is the great
democracy that our Constitutional fathers have given us. | wish you well while vou conduct this
House, and | am grateful for having been given this privilege and opportunity to be here which |

didn’t really deserve as a non-political person. Thank you.

DR. CHANDAN MITRA (Nominated): Mr. Chairman, Sir, first and foremost, may | express
my deep sense of gratitude to you, and through vou, the Deputy Chairman, and all the Memhers
of this House, especially the Leader of the House, the hon. Prime Minister, the Leader of the
Opposition and Leaders of every political party from across the spectrum, for the enormous

cooperation and support that | received during my six years in this House!

Sir, | came here from above, | mean, from the Press Gallery there. | used to be there,
taking down notes of proceedings. Then, | was deeply honoured when the former President of
India, on the advice of the former Prime Minister, nominated me to the House. That time, many
people told me that it was very unusual that a person without grey hair was coming in the
nominated category. Sir, my beard, has, of course, greyed over the time. This is not anything
meant to all my colleagues and friends who have grey hair; some day | will also get it. But, | must
thank, particularly the former President, Dr. A.P.J. Abdul Kalam for having nominated me at a

much younger age than my predecessors.

Sir, at this point of time, | can only say with the feelings and very deep emotions that are

running through me of having been a Member of this House and participated in so many debates
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and discussions. Sir, | can only refer to a song by Sahir Ludhianvi, which, | think, sums up my
sentiments and, | think, the sentiments of many Membhers in this House. With your permission,

Sir, if | may guote Sahir Ludhianvi:

R vl Tl 9T 21U iR AT <ol 1Y,
E@ 3ATe HIHR ol T, H& TH ATh el U,
a1 {1 U U &1 feegn 2, f fl v udl &1 i g,
el I SIE1 81 SIS, Sil3iTe] ra R & g
@l BT AU T o] Raefedl @ ieri g1 arel,
TSI d=dY e diel, Y 9gdr Y dldl,
6l DI HIB AT B, T DI H30h | ATE Y,
AR SHIT Y foTU, 11 aeh 3101 9918 $Y,
# U 1 U ST IR E, T &1 el A Hell &,
U &0 ST E¥ 1, TA &1 0 &1 a1 217
EEUEIC]

31, Al g e (T-FERE) o area wnefy s@ie, wdnen § anet gu
faaTS o 2AaEY IR AU Ta1E AT AT Ydhe Bl dTd] &1 &N Ha & a1 i ufiver &
AT 3R A ST & AT BT AT T o WA TGN BT g2 U AHR FhT SR §| B8
il db 39 &1 1 U HGw b wY § 1 S Ueh H19Tel deh, U1 we ye grhis arf e
Tl @fth &1 9 Ueh 3R AT H & 12 @R AT, A fore | &1 9 o 3l sud foru #
Teh Tl Tl ofl, Tehiel M STl Sfl, Tehiel = Were T ST 3fi¥ Tehlel= UM 541
St QeI qebTef i ol #31 Sfl &1 SR 2eh Hedl g, e 481 I8 SR &1l 98 e udh
U dheld &l 2, o U udsts 4 sied 1 &1 g 4e & U udsie § U el sied &
R u wrer €13 &1 g v get & ores af) vdsis il andfl, we 9w wedl 8, ud wed
TEU £ 3R 3 YEd B8 Th RN TR € o) SR WRRT & TE 3 9, e b anft g
ATEq A Fe1 [ T3 BRIl & Tepied B & T Ukl S1eH £ 3R 73 Hiern Sl 81 3 & a8d
31T 24 39 T9&TS o oI N Ugd 1 U2 9a 3l 8¢ ofax ol &1 goll, o1 g6 awl,
3Tl 39wl W 31 Tl U R 61 1S Terat 1 2, 7 s1ueT siruen! RaTae 3 H=1 Ay
DHIATEI

F Forg GHifor &3 & Ioh A1 €, T2l & arHd 3 I clebe, Y S qHifsrd &
i 31 U & "R B BT ST U DR of W8T g1 H §H AR R U 914 A $HEl
TR e 3T W 6 I T W X5 arel d8 Aefl, Th BicT A AHS Sridal &1 F
TSR & SRR 9EY H HH Sl g1 519 HH 3T IeR I el 31 HH1 MU T TR 11
U< A1 ATy [FT HTHINS B 1 S d1e, 91 431 U a8 aw & | 431 U] ST Udh
Hrel ol 8iiR SH a16d & dal U 7 Fifvae div ux arrd T Ga1 &1 3% sreel &1 & |
g BTeRT o AT MY [ HT U U IR g0a1e, AR Jhe Hdl g 3R IH1E Hedl § fh
MU ATHHIT §+1 T, SMUDHT TATT AR [ 91 & | T=Iara|
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